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Before the Hon'ble National Green Tribunal

OA No.05/2024 (SZ)

Addtional report as per the Order dated 10/02/2025 of Hon,ble
NGT in OA No.05/2024 (SZ)

On October 8, 2023, at 9.30 am, the fire caught the attention of the
locals in the West Hill plant where waste is collected as part of the
Kozhikode Corporation's cleaning. The fire burned on the eastern
(backside) side of the plant. Then the fire started to spread. The 11 KV line
passes near the building along the back side of the the plant and a
transformer is operating nearby. As an army rally was going on near the
said place, soldiers and some locals were the first to reach and engage in
rescue operations, Then Beach Fire Force arrived based on the information
given at Vellayil Police Station and Beach Fire Force. But the fire was not
brought under control. So more fire forces arrived from Vellimadukunnu,

Narikuni, Koyilandi, Meenchantha, Mukkam, Perambra and other places in




called Kerala Envio Infrastructure Limited operating in Ambalamed, Kochi
for the scientific treatment. At present all the waste from the site of the
West Hill plant has been removed and recovered. Currently the police have

registered a case and are investigating, but the reason for fire is not clear
yet,
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